
I{ATIONAL COMPANY LAW TRIBI'NAL
NEW DELHI BENCH

NEW DELHI

CORAM:

PRESENT: SH.R.VARDHARAJAN
HON'BLE MEMBER (J)

c. P. NO. 4(ND)12

SH, M,K. HANIURA
HON'ALE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONALCOMPANYLAWTRISIUNALON 27.09.2016

NAME OFTHE COMPANYi [1/s. SLrhas Chakma V/s. M/s. South Asia Hurnan Rqht
Do€umentation Centre Pvt. Ltd.

SECTION OFTHE COMPANIES ACT: 3971398
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(Man*aj l<liahd HanFra)

Membe! (Judicial)


